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Delhi Legislative Assembly
Bulletin part-11
(General information relating to Legisltive and Other Matters)
Tuesday 29" April 2008/ Vaisakha 09, 1930(Saka)

No. 250

Subject: Re-constitution of the House Committee for the year 2008-
2009.

With reference to Bulletin Part-II No.- 246 dated 8" April, 2008,
Hon’ble members are hereby informed that the Hon’ble Speaker is pleased
to re-constitute the following House Committees for the year 2008-2009.
The Composition of the Coimmittees are as under: -

Ad hoc Committee

House Committee on Rural Issues
i) Sh. Shadi Ram Chairman
11)  Sh. Vijay Singh Lochav

ii1)  Sh. Anil Bhardwaj

iv)  Sh. Surendra Kumar

V) Sh. Balram Tanwar

vi)  Sh. Brahm Pal

vii)  Sh. Ramvir Singh Bidhuri
viii) Sh. Jai Bhagwan Aggarwal
ix)  Sh. Vijay Jolly

Committee on Privileges

i) Dr. S.C.Vats Chairman
i1)  Shri Shadi Ram

iii)  Sh. Mahabal Mishra

iv)  Sh. Bheesham Sharma

V) Shri Surender Kumar

vi)  Sh. Surender Pal Singh

vii)  Sh. Jai Bhagwan Aggarwal
viii) Sh. Vijay Jolly

ix)  Dr. Bijender Singh

Siddharath Rao
Secretary



